641 Written Answers

Relgious Teachers

*s47. Shri Hem Raj: Will the Min-
ster of Defence be pleased to state
the number of padris and religious
teachers employed from 1953, upto
une, 1956, year-wise, in the Defence
'orces in India ?

The Deputy Minister of Defence
SSlrdnr Majithia) : The information
s not available and will have to be col-
lected from the formations and units.
Government  consider that the time,
labour and expense involved in collect-
ing the information will not be commen-
wte with the rcsulu that are likely to be

ieved

General Elections

*s548. Shri Kamath Will the Mini-
ster of Law be pleased to state :

(a) whether it is a fact that Parlia-
mentary and Assembly Constituencies

have, with a view to iting pre-
rations for the Genen?'d thtfom
een  tentatively re-delimitated ; and

fb) if so, on what basis has the re-
delimitation been done ?

The Minister of Legal
Pataskar) : (z) No. Affairs (Shri

(b) Does not amset.

Fifth Oil Refinery

*s49. T.B, Vittal Rao:1 Will the
Minister of Natural Resources and
Sclentific  Research be pleased to
refer to the reply given to Starred Ques-
tion No. 1297 on the oth April, 1956
and state ;

(a) at what stage is the proposal for
setting up a fifth oil rcﬁneryp at Calcutta
by the Asssam Oil Compasy; and

(b) wherher it is a fmh that the
company is proposing to lay a e
line (;f 690 miles from Assam &f
cutta

Mlnhm of Natural Resources

D. Malavi and
gl"he ttnutive ’.o)f g:)e Au(::ia

Oil 8:1; I:;t.‘vr the formsation of a

Ru, or companies for
ptol:ieuemon l.ncl mﬂ of Assam OQil
under ducumon with them.

0Oll Company

Shrimati Renu Chakravartty:
| *550 { Ram Krishan :

Shri M.S. Gu.rnﬁ-duwmyl
Shri Dabendra Nath Sarma:

will the Minister of Natural Re-
sources and Scientiic Research be
\
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leased to refer to the reply given to

Question No 2028 on the 8th
May, 1956 and state how far the ne-
gotiations with the Assam Oil Com-
pany over the quemOn of setting up a
new Ru to exploit the
QOil in ?enewly found oil fields in
Assam progressed ?

The Minister of Natural Resources
(Shri K.D. Malaviya): As the nego- '
tiations with the Assam Oil Company
are still in progress, it will not be in the

public interest to discuss the details.
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553, Shri Slnh.n: Will the
Minister of leased tor
state whether any gn.nt been
given during the yeanm 1954-55 and
1955-56 to—

(i) School of Civil Engineering,.

Ranchi ;
(i) School of Electrical and Mech-
anical Engineering, Sindri; and.
(#) School of Civil Engineering,
Bhagalpur ?

The Minister of Educatiom
(Dr. M. ) 1 A statement showing
the grants Id to these Schools during
0?54-5;1 5-56 is laid on the Table
o ]ouu.[ u Appendix III, Annexure

0. 532,

M.E.S. Employees

Sndu' lqbnl Singh : Will the
glinl’ 2 Defence bc pleased tor
mte :

(a) whether it is a fact that Gov-

ernment TOpOSE O  construct  resi-
dmdqul:rmfordlcamiuof

M.E.S. employees in Northern Com-
mand ; and

(b) if s0, the detmils thereof 2





